e

rkv,

\‘L&&

orig.‘l.nal QEP ication No. 660 of 2002

Jabalpur, this the 5th day of Harch. 2003

Hon'ble Mr. Justice N.N. Singh - Vice Chairman
Hon'ble Mr. R.XX. Upadhyaya = Member (Adninistrative)

Krighna ar Sharma, Gramin pak
Sevak Packer, Sub Post Office
Mmdara, tt Satna (M.P.) Pin 485773 «= APPLICANT
(By Advocate *Qi None)
VERSUS

1. Union of India, through

the Secretary, Department of

Post, New Delhi.

2. The pirector, Postal Services.
Office of Chief post Master
Genral, R c&ur Circle,

Raipur, tt.‘l.sgar he.
3. The Superintendent of Posts

Rewa Division, Rewa M.p.
Pin 486001 .

4. The sub pDivigional Ingpector
(Post Offices) Maihar, Mp.

Pin 48577;. = RESP ONDENTS

ORDER

No one appeared on behalf of the applieant even on
repeated calls. Even on §.2.2003 none appeared on behalf of
applicant. It appears that the applicant is not interested
in further prosecuting thig cage. Accordingly, this 0.a. ig

dismissed for non- prosecution. No costs.
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